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 Title:  Introduction  of  National  Waterway  (Kakinada-Pondicerry  Stretch  of  Canals  and  the  Kaluvelly  Tank,  Bhadrachalam-

 Rajahmundry  Stretch  of  River  Godavari  and  Wazirabad-Vijayawada  Stretch  of  River  Krishna)  Bill,  2006.

 THE  MINISTER  OF  SHIPPING,  ROAD  TRANSPORT  AND  HIGHWAYS  (SHRI  1  BAALU):  |  beg  to  move  for  leave  to

 introduce  a  Bill  to  provide  for  the  declaration  of  the  Kakinada-Pondicherry  stretch  of  canals  comprising  of  Kakinada  canal,
 Eluru  canal,  Commamur  canal,  Buckingham  canal  and  the  Kaluvelly  tank,  Bhadrachalam-Rajahmundry  stretch  of  river

 Godavari  and  Wazirabad-Vijayawada  stretch  of  river  Krishna  in  the  States  of  Andhra  Pradesh  and  Tamil  Nadu  and  the  Union

 Territory  of  Pondicherry  to  be  a  national  waterway  and  also  to  provide  for  the  regulation  and  development  of  the  said  stretch  of

 the  rivers  and  the  canals  for  purpose  of  shipping  and  navigation  on  the  said  waterway  and  for  matters  connected  therewith  or

 incidental  thereto.

 MR.  SPEAKER:  The  question  is:

 "That  leave  be  granted  to  introduce  a  Bill  to  provide  for  the  declaration  of  the  Kakinada-Pondicherry  stretch  of
 canals  comprising  of  Kakinada  canal,  Eluru  canal,  Commamur  canal,  Buckingham  canal  and  the  Kaluvelly  tank,
 Bhadrachalam-Rajahmundry  stretch  of  river  Godavari  and  Wazirabad-Vijayawada  stretch  of  river  Krishna  in  the
 States  of  Andhra  Pradesh  and  Tamil  Nadu  and  the  Union  Territory  of  Pondicherry  to  be  a  national  waterway  and
 also  to  provide  for  the  regulation  and  development  of  the  said  stretch  of  the  rivers  and  the  canals  for  purpose  of

 shipping  and  navigation  on  the  said  waterway  and  for  matters  connected  therewith  or  incidental  thereto."

 *Published  in  the  Gazatte  of  India,  Extraordinary  Part  Il,  Section-2  dated

 8.12.2006

 The  motion  was  adopted.

 SHRI  (..  BAALU  :  |  introduce  **the  Bill.[MSOffice20



 **Introduced  with  the  recommendation  of  the  President.

 MR.  SPEAKER:  The  House  will  now  take  up  matters  of  urgent  public  importance.

 Shrimati  Jayaprada.


